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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL "
PRINCIPAL BENCH

0.8,No,738 of 1996 g

New Delhi this is the Ist of May,1996,

\
HON'BIE MR, S.R. ADIGE, MEMBER(A)
HON'BE MRS.LAKSHMI SWAMINATHA ,MEMBER (J)

Hans Ram,

$/0 Late Sh,Sarjeevan

R/o RZ-23,Usest Sagar Pur,
New Delhi-=46, esoo0ee Applicant

(By Advocate Shri R.K, Sharma)
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1. Commissioner of Police Delhi
Delhi Police Headquarters,
MeS.0., Building,

I.P, Estate,:
New Delhi,

2, Additional Commissioner of Police
(Operations) Delhi,
Delhi Police Headquarters,
Me.S.0, Building, I.P, Estats,
New Delhi,

3. Dy. Commissioner of Police/F.R.R.O.
Hans Bhawan,
Near 1,T.0.
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New Delhi, eooo0ees RBSpONdenis,

ORDER(Bral)

Hon'ble Shri S,R, Adige, M(A)

Applicant's counsel Shri R,K, Sharma prays that

the 0.A. be treated as withdrawn with permission to

file fresh 0.A. The prayer is allowed with a liberty -

to file a fresh 0,A.

The 8.,A. is dismissed as withdrawn at the

1

admission stage,

(LAKSHMI SWAMINATHAN) (S.R, ADLg;)
MEMBER ( J) ME MBER (A)



